
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL  
(SOUTHERN ZONE BENCH, CHENNAI) 

 

Original Application No. 76 of 2017 (SZ)  

With  

Original Application No.259 of 2017 (SZ) &  

M.A. No. 209 to 214 of 2017 (SZ)  

With  

Original Application No.260 of 2017 (SZ) 

 

 

IN THE MATTER OF:  

Suo Motu Proceedings initiated based on the 

News item published in “Malayala Manorama News 

Paper” – Malayalam Edition dated 25.03.2017 on 

the Caption “BLACK CITY”.                  ...Applicant(s)  

Versus 

The Chief Secretary,  

Government of Kerala, Kerala and Ors.        ...Respondent(s) 

Lawyers Environmental Awareness Forum (LEAF)                       …Applicant(s)  

Versus 

State of Kerala and Ors.          …Respondent(s) 

Lawyers Environmental Awareness Forum (LEAF)                         …Applicant(s) 

Versus 

State of Kerala and Ors.                                                            …Respondent(s) 

 

 

 

REPORT FILED ON BEHALF OF 3RD RESPONDENT/PRINCIPAL 

SECRETARY, TRANSPORT DEPARTMENT 

 

 

 

 

 

M/s. E.K.KUMARESAN 

Counsel for R1, R3 & R4 

Standing Counsel for State Government of Kerala 

NGT(SZ) Chennai Bench 
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 It is submitted that Principal Secretary, Transport Department / 3rd 

Respondent herein has filed a report in the above Original Application as per 

the direction of this Hon’ble National Green Tribunal dated 09.03.2021.  

 Therefore it is most humbly prayed that this Hon’ble Tribunal may be 

pleased to take the said Report filed by the Principal Secretary, Transport 

Department / 3rd Respondent on Record and thus render justice. 

Dated at Chennai on this the 17th day of June 2021. 

 

 

(E.K.Kumaresan) 

Counsel for R1, R3 & R4 

Standing Counsel for 

State Government of Kerala 

NGT(SZ) Chennai Bench 
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